
HIGH COURT OF IAMMU AND KASHMIR
(Office of the Registrar G*eneral at Srinagarl

ORDER

No: 5 ob /*S
sh. Ramesh Kumar wattar, District and sessions Judges (serection

Time scale) is praced in the super Time scare of the Jammu and Kashmir
Higher Judicial service w.e,f. 06.06,201.7, against the vacancy caused due
to the elevation of sh. sanjay Kumar Gupta, as Judge of High court of
Jammu & Kashmir.
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Registrar General

Dated: 17.O7.ZOL7

BY ORDER

Dated: L7.Q7.zoL7

( Permod Kumar)

Dy, Registrar (GSJ

w

Nor /a
Copy of the above forwarded to the:-

1. Principal Secretary to Hon,ble the Chief Justice, High Court of J&K,2. Secretary to Hon,ble Mr. Justice _
""'with the request to place tf* *r" U.f"* Hir L"rArnip for kind information.3. Commissioner/Secretary to Govt., Deptt. of U&pA, Civil s".r"trri.i, irinugur,4. Registrar Vigilance, High Court of J&K,Srinagar,

5. Registrar Judicial, High Court of J&K, JammiTsrinagar,

6. Sh. Ramesh *rnlr; r^lilIj',ulllf"J,rr.u & Kashmir speciar Tribunar, Jammu,7. Chief Accounts Officer, High Court of J&K, Srinagar,
.....for information & necessary action.8' lncharge Nlc, High court of J&K, Jammu/srinagar for uploading the same on the High courtWebsite.

9. Office fite


